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Privatisation of Education System

706. SHRIMATI URMILABEN
‘HIMANBHAI PATEL: Will the Minister of
‘UMAN RESOURCE DEVELOPMENT be
leased to state: (a) whether Government have
1y plan to extend the policy of privatisation to
1e education system;

(b) whether Government intend to allow
-ivate universities; and

(c) if so, what are the details thereof and the
eps taken in this regard?

THE MINISTER OF STATE IN THE
EPTT. OF EDUCATION INTHE MINISTRY
F HUMAN RESOURCE DEVELOPMENT
JHRT MUHI RAM SAIKIA):(a) There is no
‘oposal to privatise Higher Education, which
mnotes transfer of control, fully or partially,
om the State to Private enterprises.

(b) and (c) The Government is agrecable to
y down a legislative framework for
tablishment of Private Universities in suitable
ises. Accordingly, the Private Universities
stablishment and Regulation Bill was
troduced in Rajya Sabha on 25-8-95. The Bill
is been examined by the Standing Commiftee
r Human Resource Development. Government

examining the recommendations of the
>mmittee.
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Selection for Traffic Apprentice in R.R.B.,
Secunderabad

709. SHRI V. HANUMANTHA RAO: Will
the Minister of RAILWAY'S be pleased to state:

(a) whether it is a fact that the Railway
Recruitment Board, Secunderabad had
conducted a written examination for Traffic
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Apprentices under Employment Notice
No. /93,

(b) whether the written examinations were
duly held in Secunderabad,;

(c) if so, whether the results have been
declared; and

(d) the number of candidates selected
through said exam?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI SATPAL
MAHARAI): (a) to (c) Yes, Sir,

(d) 15 candidates.
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Projection of India’s Cultural Heritage
Abroad

711. SHRI RAMDAS AGGARWAL.: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state: (a)
whether Government are aware that India's
great cultural and ancient heritage, the Vedas,
Upanishads, Yoga and other lasting
achievements which interest West, United
States and other countries most, are not being
projected properly by our representativess
lecturers abroad in foreign Universities;



